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SHRT ANNASAHEB P SHINDL Thele
has rot been much damage aitcr the wheat
{s recerved m the mandis ot I wagons Ihe
damage has been considerable m the fiurms
where 1t was harvested wid lyirg in the
open

it am fog Wt elre A,
T R ¥ qWTa waAW qur gar ¢ wwt
fo TTRIT Y Ag NwrT Tar § A
WA WY RYA g aFv A ar
T g & qF /uT ) @ § 1 zafag

¥ 9gT WA g W oawT qrd
STEY ¥ foodk W ¥ Wy £ www-
ot qrf Ag &1 agr @ 9u1 faar wig
@ qrar w1 awwn v aw |

SHRI ANNASAHEB P SHINDL Speual
tramns are also bemg rnn ftom Punjab snd
Haryana and as fo1 the wheat lying m the
station yards, theie are nstructions that
1t should be properly cavered with 1ar-
pauling e

Wanchoo Working Group s Report on
Pricing of Alummum

*251 SHRI D D DESAI Will the

Minister of STEFL AND MINES be pleas
ed to state

(@) the tme by which Government
would pubhsh Wanchoo Working Group
Report on pricing of atuminjum,
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(b) whether 1ts recommendations will be
implemented without any delay, and

(c) the steps p oposed to ensure adequate
ind genous production of electrolytic grade
2 umimium and 18 distribution to prionity
mdisties £y meet plan ta gets of electrt
fication ?

THE MINISTFR OF STATE IN
THE MINISTRY OF SIFFL  AND
MINES (SHRT SHAIT NAWAZ KHAN)
(v and (b) The rwommendations made
by the Working Group on Aluminium
constituted to tunction under the Chairman
Burcau of Inlustiial Costs and Prices and
the wtion taken or proposed to be taken
by the Government on these recommenda
to & have beon announced i Government
Resolutig1 No 5 (118) Met 1/70 published
In the Gazette of India Extraordin wry dated
24 51971 A coy y of the Resolution 1s lud
onth fab'e ol the Hous | Placcd in Lib-
1aty Sce No LT 29371

The Report of the Working Group was
meant to be for offiial use onjy 1o enable
the Goverament to fix the seling prices of
aummuum a d some of 1ts products
However 1S some requests from the alu-
minum producers and others tor coptes of
the Report have been received the question
of maki g copies avatabl to them 1s under
considerstion of Gove ranient

(¢) Fhe current demand of alummwum
1 estimated 1t 205000 o nes which 18
likely tn go up to 274 000 tonnes by 1973~
74 The present 1nstalled cipacity for pro
duction of alumimium mn the country 18 1,
68,850 tonnes pur  annum and 1t 1
propused to sef up additional capacity of
2 61,000 tonnts per annum (1 50 000 tonnes
in the public s ctor and 1,1] 000 tonpes 1n
the private sctor) during the Fourth Plan
period Thus by the end ol the Fourth
P an or early 1 the Fifth Plan the installed
capacity would go up to 429 850 tomnes
which would not only result in self suffici-
ency In alummium  but may also enable
export of about 50 000 tonn¢s of ajumimum

per annum
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SHRI D, D. DESAL: May 1 know the
average requirements of EC grade
aluminium which is principally used
for eiectric transmission lines elwctric
cables and electrical machinery has
been about 50 percent, and each time
an industrial lic nce is issued, 1t 1s made
clear that 50 per cent of the capacity
be used for manufacture of EC grade,
My I know whether Government have
taken an- steps to see that the producers
adhere to 50 per cent production and effect
deliveries on a weekly or monthly basis on
the basis of industrial licence and the Go-
vernment policy of producing 50 per cent
of aluminmum 1n the EC grade”

SHRI SHAH NAWAZ KHAN . Yes,
Government are keeping a ‘ery heen eye
on it,

SHRID D, DFSAI 1 may inform you,
Sir, that “the Government have failed
miserably, and the clectrification prog-
rammes are seriously atfected. Anyway,
let me now ask my second suppiementary
question. The imported aluminum, which
is about 25,000 to 30,000 tonnes, has been
channelised through the MMTC Would
Government accept the recommendations of
the Wanchoo Commission on pticing to be
applicable to MMTC. imports or would the
MMTC be allowed to demand extortionate
prices as they have done in recnt months’

SHRI SHAH NAWAZ KHAN : No
extortion would he permitted and the im
ported aluminium would be distributed
on a pro-rata basis 1o all consumers.
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Strikes in Units of Hiudustan Steel
Limited and Heavy Engineering
Corporation, Ranchi

*252. SHRI S R. DAMANI : Wil
the Minister of STEEI. AND MINES be
pleased to state :

() the number of man-days lost during
1970-71 in the th.ee units of the Hindustan
Steel Limited and the Hceavy Engineering
Corporation, Ranchi on account of strikes,
{ock-outs etc,

(b) the loss of production thereby ,

(c) the extent of [osses due to damage
to the plans by worker's violent activities,
and

(d) the steps taken 10 streamline the
management-workers relations and to en-
force discipline to get better working
165ults ?

THE MINISTER OF STATE IN [HE
MINISTRY OF STEEL AND MINES
(SHRI SHAH NAWAZ KHAN): (a) to ()
A statement is laid on the Table of the
House

Statement

(a) The number of man-days lost dui-
ing 1970-71 on account of labour troubles
including strikes, lock-out etc, in the three
plants of Hindustan Steel Limited and n
the Heavy Engineering Corporation,
Ranchi were as under :—

Hindustan Steel Limited Plants 2,57,010

Heavy Engg Corporaion 11,536

(b) On account of the man-days lost
referred (0 in (a) above, production, of the
value indicated below, was lost :

Hindustan Sieel Limited

Plants: Re, 23,20 crores





